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IN THE NATIONAL GREEN TRIBUNAL
ONE BENCH

E
BEFORE THE NOTARY PUBLIC ¥y
AT BIDHANNAGAR 0.A. Nodl21 of 2025
DIST. NORTH 24 PARGANAS -

.... Applicant

State ‘ . tB;e'ngal & Others ....Respondents.
] “' ¥ ‘,I y

SUPPLEMENTARY AFFIDAVI ON BEHALF OF THE APPLICANT

[, Sri Dilip Kumar Maiti, s
51 years, by faith Hindu, by o

f Narayan Chandra Maiti, aged about
1pation — Service, residing at Ananda

Nagar, Dharma, Midnapur 721101 do hereby solemnly affirm and state
as follows:- :

1. That I am the Applicant in the instant Original Application, and

Ath the facts and circumstances of the

[ am also competent to affirm this
supplementary affidavit by mysg L.

as such I am well acquainted

present case and as such

2. That initially we wrote a ‘Er to the Registrar NGT/EZ Bench,

alleging that, Moila Khadan i located in one of the most rapidly f ot
developing areas of Midnapo @and is home to growing residential e
neighbourhoods, private hospita and thriving business ' but
indiscriminate dumping of m Ipal wastes and animal carcasses has
severely hampered its developi

ent part from posing critical health,
environmental and economic

allenges to its inhabitants due to
dumping municipal waste. Th

eachate from the dumping site has

polluted nearby water sources, i

_ a severe risk to public health apt

luding underground Teserves, posing
t from causing unbearable odour and

SAMRAT BOSE 14 NOV 20

NOTARY GOVT. OF INDIA
"REGN NO. 53925/25 _

BIDHANNAGAR COURT )



release of toxic gases from the site @Je to burning of plastic which also
contribute to air pollution severely affecting the quality of life.

3. That on the basis of the Smd\mmp]amt suo moto cognizance has
been taken by the Hon’ble NG IR Rerch and the instant casetis
registered as O.A. 121 onOQS/% :

4. That while sending the ','.‘f d complaint letter, no photographs of
the impugned dumping area Wﬁst&ttached with the complaint letter, by

the instant applicant, from whe € a clear picture of the situation could

have been derived.

S. That as such the lﬂStan&' Applicant is attaching photographs to
bring a clear picture of the miser rable condition of the entire area.
The said photographs are aj nexed herewith and marked as

annexure -A

6. That be it also mentione L here, that the entire area of the said
dumping ground was initially lﬁ;own as Lal Bagh and it also included

a big pond which is totally "”"'stroyed by continuous dumping of

garbages, and presently there is no sign of waterbody. This fact will be

clear from the mouza map of t ea.

The mouza map of the said area is annexed herewith and marked as

annexure — B.
7. That the applicant humbly submits that the above mentioned
documents are essential for the mstant case and pray before the Hon’ble

Court to kindly consider these dox

8. That unless the said'de
time of hearing, Your petitioners wi

suffer irreparable loss and inj

8. That the statements made ¢ it in the foregoing pParagraphs are true
to my knowledge and belief and

submissions before this Hon'ble Qe

;‘ 0 Kaweay MG IDENTIFiED BY ME

Deponent er
vacate

LTVSignature Attested
on ldentification of Ld. Advocate

oy
SAMRAT BOSE
NOTARY GOVT. OF INDIA ‘
REGN NO. 53925/25 14 NOY
BIDHANNAGAR COURT
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